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EXTERNAL AFFAIRS
LOK SABHA

STARRED QUESTION NO:232
ANSWERED ON:17.08.2011

STAPLED VISA BY CHINA
Adityanath Shri Yogi;Naik Dr. Sanjeev Ganesh

Will the Minister of EXTERNAL AFFAIRS be pleased to state:

(a) whether China has stopped issuing stapled visa to the residents of Jammu & Kashmir;

(b) if so, the details thereof and if not, the reasons therefor;

(c) whether China has issued stapled visa to a Karate team from Arunachal Pradesh recently;
(d) if so, the details thereof and the reasons therefor;

(e) whether the Government has taken up these matters with the Chinese Government; and

(f) if so, the details thereof including the level at which these matters were taken up and the reaction of the Chinese Government
thereto?

Answer

MINISTER OF THE STATE IN THE MINISTRY OF EXTERNAL AFFAIRS (SHRIS.M. KRISHNA)

(a) to (f) Government is aware that China is issuing visas on a separate paper that is stapled to the passports of Indian nationals from
the State of Jammu & Kashmir and Arunachal Pradesh. Government's position that Jammu & Kashmir and Arunachal Pradesh are
integral parts of India and that there should be no discrimination against visa applicants of Indian nationality on grounds of domicile
and ethnicity has been clearly conveyed to the Chinese Government on several occasions, including during the recent visit to India by
Chinese Premier Wen Jiabao in December 2010.
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